
DAINIK JAGRAN, Rastriya Sanskaran, 17.5.2023
Page No. 1, Size:(12.55)cms X (6.91)cms.



DAINIK JAGRAN, Delhi, 17.5.2023
Page No. 9, Size:(4.44)cms X (14.22)cms.



HINDUSTAN TIMES, Bengaluru, 17.5.2023
Page No. 4, Size:(10.99)cms X (12.03)cms.



 

 

 

 

 

 

 

 

 

 

 

 

HINDU, Bengaluru, 17.5.2023
Page No. 7, Size:(9.68)cms X (6.81)cms.



 

 

 

 

 

 

 

TIMES OF INDIA, Chennai, 17.5.2023
Page No. 1, Size:(4.01)cms X (11.91)cms.



Delhi HC asks state govt, CBSE, NHRC on common syllabus plea 

https://www.edexlive.com/news/2023/may/16/delhi-hc-asks-state-govt-cbse-nhrc-on-
common-syllabus-plea-35251.html 

The petition states that the centre has deprived educational excellence to madrasas, 
vedic pathshalas and educational institutions imparting religious instruction 

The Delhi High Court on Tuesday, May 16, sought a response from the Delhi 
government, the Central Board of Secondary Education (CBSE) and the National 
Human Rights Commission (NHRC) on a petition seeking a common syllabus and 
curriculum for students of classes 1 to 8 across the country, including madrasas and 
vedic pathshalas. 

The said petition also challenges certain provisions of the Right to Education (RTE) Act, 
2009, for being "arbitrary and irrational". 

A bench of Chief Justice Satish Chandra Sharma and Justice Subramonium Prasad 
also issued notices to National Commission for Protection of Child Rights (NCPCR), 
National Council of Educational Research and Training (NCERT) and Council for Indian 
School Certificate Examinations on the petition and asked the parties to file their replies. 

The court listed the matter for further hearing on August 16. Earlier, the High Court had 
issued notices to the Union ministries of Education, Law and Justice and Home Affairs 
on the petition and asked them to respond. 

About the petition 

The PIL said that the existence of sections 1(4) and 1(5) of the RTE Act and the 
absence of a common curriculum in the mother tongue leads to fostering and 
perpetuation of ignorance and also delays the attainment of fundamental duties. 

Petitioner advocate Ashwini Kumar Upadhyay added it is the duty of the Union to 
effectuate a common education system but it has failed in the fulfilment of this 
necessary obligation as it has simply adopted the pre-existing National Curriculum 
Framework (NCF) of 2005 which is very old. 

The plea challenged the provisions under the RTE Act which exclude madrasas, vedic 
pathshalas and educational institutions imparting religious knowledge from its ambit. 

"The injury caused to children is extremely large because rather than implementing a 
common education system for all the children upto 14 years, the Centre inserted 
sections 1(4) and 1(5) to deprive educational excellence to madrasas, vedic pathshalas 
and educational institutions imparting religious instruction,” the plea said. 
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The plea also added that the prevailing system does not provide equal opportunity to all 
children as the syllabus and curriculum vary for each stratum of society. 

The petition said a common minimum education programme for children up to 14 years 
will achieve the code of common culture, removal of disparity and depletion of 
discriminatory values in human relations. 
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BJP questions engineering admissions even before entrance exam 

https://www.thehindu.com/news/national/telangana/bjp-questions-engineering-
admissions-even-before-entrance-exam/article66857524.ece 

BRS government putting the future of scores of youngsters in jeopardy, says Bandi 
Sanjay 

Telangana BJP president Bandi Sanjay Kumar on Tuesday charged the BRS 
government with allowing certain private educational institutions to run sans any official 
permissions and also allowing engineering admissions even before conduct of the 
entrance examination, putting the future of scores of youngsters in jeopardy. 

Talking to the media after he met the party’s student wing ABVP (Akhil Bharatiya 
Vidyarthi Parishath) organising secretary Jhansi, who was injured after she was 
allegedly lathicharged by the police, he questioned the government looking the other 
way as private colleges and universities are running like business houses without any 
proper regulation and even before getting proper recognitions as such. 

“The KCR government cannot hold examinations properly with paper leaks much to the 
disappointment of the job aspirants and now, what will happen to the 4,000 students 
studying in colleges running without permission after paying hefty fees? How were the 
admissions allowed in the first place even before the entrance examination and without 
counselling,” he questioned. 

The student wing activists were protesting in front of the TS Higher Education Council 
after repeated complaints about the private colleges went unheeded. It was when the 
police swooped and arrested them that Ms. Jhansi was said to have been injured. 
“Where is the need for police for using force against those protesting peacefully? Action 
should be taken against police personnel involved in roughing up our people,” he said. 

The party will complain to the National Human Rights Commission (NHRC) and the 
National Commission for Women (NCW) on the episode. The government has failed 
every section in the last eight years and among the most affected have been the young 
people, he added. 

Working panel meet 

Later, in a press release, general secretary G.Premender Reddy said the State working 
committee will meet on May 22 under the presidentship of Mr. Sanjay Kumar, in which 
national general secretary Tarun Chugh, Sunil Bansal, Arvind Menon, Shiva Prakash, 
Union Minister for Tourism, Culture and Development of Northeast G. Kishan Reddy, 
Rajya Sabha MP K. Laxman and others will participate. This will be followed by district-
level meetings on May 23 to 24 and mandal-level meetings on May 25, 26. 
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The party chief also announced the formation of a nine-member committee headed by 
State general secretary D. Pradeep Kumar to celebrate the ‘Mahajana Sampark 
Abhiyan’ Committee to celebrate the nine years of Prime Minister Narendra Modi’s rule 
across Telangana from May 30 to June 30. Other members are: party vice-president A 
Lakshminarayana, official spokespersons N.V. Subash, K. Sudhakar, Janagoan district 
in-charge P. Papa Rao, Mahabubnagar district in-charge G. Bharat Goud, V. Prabhakar 
and social media convenor A. Venkataramana. 
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छा ो ंके बीच िडिजटल खाई को पाटना: NHRC 

https://jantaserishta.com/local/odisha/bridging-the-digital-divide-among-students-nhrc-
2338703 

रा ीय मानवािधकार आयोग ने रा  सरकार और क  को यह सुिनि त करने की िसफा रश की है िक िश ा 
िडिजटल के साथ-साथ ामीण े ो ंम भौितक मोड म और शहरी े ो ंम जहां भी आव क हो, दोनो ंके 

बीच िडिजटल िवभाजन से छुटकारा पाने के िलए दान की जाती है।जनता से र ा वेबडे । रा ीय 

मानवािधकार आयोग (एनएचआरसी) ने रा  सरकार और क  को यह सुिनि त करने की िसफा रश की है 

िक िश ा िडिजटल के साथ-साथ ामीण े ो ंम भौितक मोड म और शहरी े ो ंम जहां भी आव क हो, 
दोनो ंके बीच िडिजटल िवभाजन से छुटकारा पाने के िलए दान की जाती है। समाज के िविभ  रो ंके 

ब े।अिधकार कायकता और सु ीम कोट के वकील राधाकांत ि पाठी ारा दायर एक यािचका और अ  

ुितयाँ का िन ारण करते ए, सव  मानवािधकार पैनल की पूण पीठ ने रा  के मु  सिचव और 

क ीय िश ा सिचव को सावभौिमक िश ा के ल  को ा  करने के िलए एकजुट होकर काय करने को 
कहा है। समाज, िजसम भिव  के िलए एक बु  समाज को बढ़ावा देने के उ े  से गरीब, वंिचत और 

दिलत ब ो ंको शािमल िकया गया है। 

यह िनदश तब आया जब ि पाठी ने अपनी यािचका म आरोप लगाया िक न तो रा  सरकार ारा और न ही 
क  ारा िबजली आपूित, िडिजटल बुिनयादी ढांचे और इंटरनेट सुिवधाओ ंकी कमी सिहत संसाधनो ंकी 
कमी के कारण िश ा के अंतर को भरने के िलए कोई ठोस उपाय िकया गया है। उ ोनें कहा िक सुिवधाएं 

दान करने म सरकारो ंकी िवफलता भी छा ो ंके संवैधािनक अिधकारो ंऔर िश ा के अिधकार अिधिनयम 

के ावधानो ंका उ ंघन करती है। 

NHRC ने 2020 म यािचका के बाद मानव संसाधन िवकास मं ालय के ू ली िश ा और सा रता िवभाग के 

सिचव और िश ा सिचव से कारवाई रपोट (एटीआर) मांगी थी।ि पाठी ने आगे कहा िक एक तरफ गरीब 

छा  ाट फोन नही ंखरीद सकते ह और दूसरी तरफ अिधकांश रा ो ंऔर क शािसत देशो ंम कई े ो ं
म इंटरनेट प ंच नही ंहै, िजससे 'िश ा की कमी' हो रही है। उ ोनें कहा िक ि बािधत और बिधर, गंूगे और 

अलग-अलग िवकलांग छा ो ं के िलए भी कोई ावधान नही ं है। इसके बाद, एनएचआरसी ने संबंिधत 

मं ालयो ंऔर रा ो ंऔर क शािसत देशो ंको ब ो ंकी िश ा के िलए धन आवंिटत करने और इंटरनेट 

कने िवटी सिहत उपयु  उपकरणो ंऔर संसाधनो ंके ावधान के मा म से सभी ब ो ंऔर यहां तक 

िक सं थागत देखभाल के िलए ऑनलाइन क ाओ ंकी प ंच सुिनि त करने की सलाह देते ए सलाह जारी 
की। 
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